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IN THE HIGH COURT OF DELHI AT NEW DELHI

F.NO.177/SA-1/C0mp./DHC;’N0. 298D
Dated: '2-1{ o1l 17
!

From,
The Registrar General
Delhi High Court
New Delhi

To,

(On the website of High Court)

Sub: Quotation for Wall/Ceiling Mounted Multi Media Projectors of
reputed make. '

Sir,

This Court intends to purchase Multi Media Projectors of reputed make with the
following minimum technical configuration:

Projector Technical Specification/Parameters

Aspect Ratio: 16:9 (Equivalent & Higher)
Built-in-Speakers: Yes
Computer Interfacaes: 1 Analog VGA HDMI MHL USB
Engine Type: LCD (equivalent & higher)
Keystone (Optical or NV
Digyital): ©r Digital
Native Resolution: 1920 X 1200
Rated Brightness: 1 4 400 ANSI Lumens (equivalent & higher)
Rated Contrast Ratio: 000:1 10 ‘ .
RGB Pass-through
Connector: Yes

| Supported Video Formats: zgqsg:vi?esgf sslglgzl‘ig? S76i 576p 720p
USB Ports: . Yes
Video Interfaces: Component Composite HDMI MHL
Warranty: ) 3 Years onsite

Wireless Remote Control: Yes

Zoom (Optical or Digital) Optical

You are requested to submit the necessary quotations in a sealed envelope to. the
Computer & Stationery Branch, Lawyers’ Chamber Block-I1I, Basement, Delhi High Court on or
before 04.08.2017 clearly mentioning the features/configurations of the product offered. The
validity of rates should not less than 180 days. The vendor should clearly mention the technical
specifications of the product being offered in the quotation. -

The envelépe should be addressed in the name of “Registrar General, Delhi High Court,
New Delhi” and the subject of this letter be superscribed on the envelope. No quotations shall be
entertained after due date. Envelopes without subject shall be summarily rejected.

Yours Truly,

S h7/l7

(Rajeev Chauhan)
Deputy Registrar(IT/Sty./Dig.)
- For Registrar General




